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LAW -)ud / 103 / 2023- 1 0-Law, Justice and parliamentary Affairst; )54/2023

GOVERNMENT OF JAMMU AND KASHMIR
DEPARTMENT OF LAW, JUSTTCE AND PARLIAMENTany arrarns

Civil Secretariat, Jammu/Srinagar

NOTIFICATION
Srinagar, OZrh July, 2O23.

S.O 35S.-In exercise of the powers conferred by sub-
section (1) of section 20 of the Code of Criminal procedure Code,
1973, the Government hereby appoint Mr. Rajeev R, Deputy
Registrar, Central Administrative Tribunal, Srinigar Bench as
Executive Magistrate.

He shall exercise all the powers of an Executive Magistrate
within the territoriar jurisdiction. of centrar Administrative Tribunar,
Srinagar Bench in the Union Territory of Jammu and Kashmir.

By Order of the Government of Jammu and lGshmir.

sd/-
(Achal Sethi)

Secretary to Govemment.
No: Law-Jud/103/202L-LO. Dated.07-07_2023.
Copy to the:
1, Commissioner/Secretary to Government, General Administration

Department.
2
3
. Divisional Commissioner Kashmir.

Mr. Rajeev & Deputy Registrar, Central Administrative Tribunal,
Srinagar Bench

l, firgctor, Archeology, Archives and Museums, J&K, Srinagar.5. Assistant Section Officer, Central Aaministrau-ve Tribunal,
Srinagar Bench. This is with reference to nii t"tt". l,to.
cAT I SGN 7 7 I 2023 dated 28_06-2A23.

5. I/c Website section.
7. Government Order File.
8. Concerned File.

I
7h

t o'1

(Reya z Ali Bha
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